FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SKIL SHIPYARD HOLDINGS PRIVATE LIMITED
OPERATING IN CONSTRUCTION AND
INFRASTRUCTURE INDUSTRY AT MUMBAI
Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)

Regulations, 2016

RELEVANT PARTICULARS

Address of the registered office

I Name of the corporate debtor SKIL Shipyard Holdings Private Limited
CIN - U45203MH2005PTC 155377
2. SKIL House 209 Bank Street Cross Lane Fort Mumbai —

400023

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of the
process are available at:

3. URL of website N.A
4. Details of place where majority of fixed assets are Maharashtra
located
3. Installed capacity of main products/ services N.A -
6. Quantity and value of main products/ services sold Nil
in last financial year
7. Number of employees/ workmen Nil
3. Further details including last available financial — |Details/Information can be sought by writing an email to

the Resolution Professional at
cirp.skilshipyard@gmail.com

9. Eligibility for resolution applicants under section
25(2)(h) of the Code is available at:

The eligibility criteria is mentioned in detailed Invitation for |
Expression of Interest to submit Resolution Plan(s)
(“Invitation™)

10. Last date for receipt of expression of interest

10" October, 2023

1. Date of lIssue of provisional list of prospective
resalition applicants

201 October, 2023

12. Last date for submission ot objections to provisional 25" October, 2023
list
I3, Process email id to submit EOI cirp.skilshipyard@gmail.com - -
Notes:
1. *The above timelines are subject to the approval of the CIRP period by afurther period of 90 days pursuant to order of

the Hon'ble NCLT, Mumbai Bench for such extension.

2. The CIRP of the Corporate Debtor was initiated on 9" May, 2023. Hence, the Form G was published on gth July, 2023.
Further, the form G has now been published on 25" September, 2023.
3. The Resolution Professional (“RP”) / Committee of Creditors (“COC”) shall have discretion to change the criteria for the

EOI atany point of time.

4. The RP/ COC reserves the right to cancel or modify the process / application without assigning any reason and without

any liability whatsoever.

(92}

requested through email on cirp.skilshipyard@gmail.com

Date: 25.09.2023
Place: Mumbai

Detailed invitation for expression of interest specifying criteria, ineligibility norms under Section 29A of Code ete. can be

/k%ﬂom)h ijit Gokhale

Resolution Professional

Registration No.: IBBI/IPA-002/IP-N00964,2020-2021/13092
Registered Address of the Resolution Professional:

A/1903, 19th Floor. N L Aryavarta,

N L Complex, Dahisar East, Op. Anand Nagar, Mumbai - 400068

for SKIL Shipyard Holdings Private Limited
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a-le'r) Cr”dlcr” INDUSIND BANK LIMITED TENDER NOTICE

Hon. Balasaheb Thackeray Agri-business & Rural Transformation
Project (SMART)Govt. of Maharashtra is implementing World Bank assisted

| 3']?4_\’137‘?[ Secretarial & Investor Services : 701 Solitaire Corportate Park, Arast !
167 Guru Hargovindji Marg, Andheri (E), Mumbal-400 093. Hon. Balasaheb Thackeray Agribusiness And Rural Transformation (SMART)
Project for developing Agriculture Commodity value chains. KOKANGABHA
l {Iz'; . AGRO PRODUCTS FARMER PRODUCER COMPANY LTD is one of the
TR Notice is hereby given that the certificate(s) of Indusind Bank Ltdl. for the under beneficiaries under the project and inviting offline bids for the following work.
| gﬁ SNHATSRIER. UTadTe ECRCHIEH YT & g TifeRa ST f\mg mentioned securities are stated to have been lost or misplaced and the registered Estimated T
R I emR Y0} SR TH TG ISl holders have applied to the Bank for issue of duplicate Share certificate(s). Any person {héao":pz;":::; Tender Te“‘:“:_r fee EMD Completion
. : ERNI rEetd  foreReTET who has / have a claim(s) in respect of the said security(ies) should lodge such claim(s) Amount in Rs. ' in Months
et 9 fGamums ame il T 2MRA. THEL eHUT 3YTAT T e e A in writing with R &T Agents of Bank viz. Link Intime India Pvt. Ltd. C-101, 247 Park, e I —pres
T ufEa Wﬂ'ﬂf“' IETEE TFRITA L. B. S. Marg, Vikroli (West), Mumbai-400 083 within 7 (Seven) days from this date of Godown ' 5 formof |11 Months
Tﬁ & . EU‘T 98 3“% qor TeRYUT TR 'rQTW HieT else the company will proceed to issue duplicate certificate without further intimation. and Processing Unit bid security
gE IFMeicdl HadygW RV UNEN  UEaEM @raTdd @Esarde declaration
. 2gl saw e fatiama SRAD|  WAMEQFTHESHAREHOLDER | REGSTEREDFOLIONO.|CERTFIHTENDS.|  DISICTNENDS.  |O.OFSHARES Downloading /Sale of tend rom 26/09/2023 To 25/ 10/2023
UTETe Tod el MR TG BOIl ATaelt 38, WeheUTd  HWEAT  R19.9% bl Lol bl
T 426 Te EA Easinl 1 | NISHA MAMTANI 00921919 616401 [183323904 183924403 | 500 document start date up to 2.30 PM
;I It am ITTAT 3. (AUTHORISED SIGNATORY) Date & Time of Pre-bid meeting | 05/10/2023 at 2.00 PM
LIEICT . BICIER] TSTAT Place : Mumbai sd/- — -
ﬁw a.qf.f 7 m’uﬁw . Date : 25.09.2023 INDUSIND BANK LIMITED Tender Submission end date & time | 25/10/2023 up to 2.30 PM
SIEIEE) Ww Rameshwar Medla Technical bid opening date & time | 25/10/2023 at 4.00 PM
EARRE a@'{:ﬁ TSI ST AT ST
. m Tender document is available at project website https://www.smart-mh.orgin
Qoo  ZHIIdY . f‘mw %—a—w ﬂ%-r F‘r%clu%ergent & tender sgctlon rorfunher any updates,? notices shall be
:ﬂ—{T @:a-ﬁ.ﬁa- ¥3.%¢ . published on project website on[)y
N :| a aal . EQ_ni a iau!] irector
A IS eR.4% P e PRADNYA SHIRISH ZARAPKAR
Ffoaar At geRErE = OFFICE ADDRESS-KOKANGABHA AGRO PRODUCTS
Tor oftT @ 2 %o Tifedt feett, AT e Wi 3t FARMER PRODUCER COMPANY LTD
HumHt TEvS 9o T ’ Wat A aigs 3Tfor AT GAVANETQ LANJA DIST RATNAGIRI
SIE) %W qdaq urarya IERTIe srita Email: sszarapkar@gmail.com
SerHuel favmm =® arg ATTEt M8, SHER,  UIUHTST 3R, Zrersdl : ffwa Rraans uraee fafiressfRar CONTACT-9820066107 /9223567150
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PUBLIC NOTICE

Motice is hereby given that the following Share Certificates for 200 Equity
shares of FV Rs. 10/- (Rupees Ten only) each with Folio No 0039883
of HDFC BANK LIMITED, having its registered office at HDFC Bank
House, Senapati Bapat Marg, Lower Parel (West), Mumbai, Maharashtra
- 400013 registered in the name of DILIP KESHAV SHEKADAR have
been lost. VINAY DILIP SHEKADAR have applied to the company for
issue duplicate certificate. Any person who has any claim in respect of
the said shares certificate should lodge such claim with the company
within 15 days of the publication of this notice.
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Motice is hereby given that the following Share Certificates for 100
Equity shares of FV Rs. 10/- (Rupees Ten only) each bearing Distinctive
No 3362301-3362400 with Folio No 0023633 of EICHER MOTORS
LIMITED, having its registered office at 3™ Floor - Select Citywalk,
A-3 District Centre, Saket, New Delhi, Delhi, 110017 registered in
the name of GUL BANU KAPADIA have been lost. ABOOBAKAR
KAPADIA have applied to the company for issue duplicate certificate.
Any person who has any claim in respect of the said shares certificate
should lodge such claim with the company within in 15 days of the
publication of this notice.

Folio Certificate Distinctive Nos. No. of
No. No. From TO |Shares
0023633 33642 3362301-3362400 100
Place: Delhi Sd/-

Date: 25" September 2023 ABOOBAKAR KAPADIA
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Pre-bid Meeting, Tender Submission & Opening place
District Implementation Unit, ( SMART Project JKrushi Udyog Bhavan,
Plot No. P/73, First Floor, MIDC, Mirjole, Ratnagiri - 415639.
Email id: ratnagiri.diu.smart@gmail.com
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FROM THE FRONT PAGE
Silver, bronze to begin with

China won the team gold, to reset the Games record. Indian
rower Arvind Singh opened the country's account with a sil-
ver medal in men's lightweight doubles sculls event along
with Arjun Lal Jat. Earlier in the day, Lekh Ram and Babu
Lal Yadav clinched India's second rowing medal with a
bronze finish in the Men's Pair Final.

US spy agencies gave...

It was in the parking area of this gurdwara that Nijjar was
shot dead by two masked men.

Canadian intelligence officials had warned Khalistani el-
ements that their lives were in danger before Nijjar was
killed in June, Moninder Singh, a spokesperson for the
British Columbia Gurdwaras Council, was quoted by The In-
tercept. “They told us that we were at imminent risk of assas-
sination, but they would never say specifically that the threat
was from Indian intelligence or give us enough information
to tell us where it was coming from,” Singh added.

However, following the killing of Nijjar, the US intelligence
agencies offered their Canadian counterparts the context
that helped it conclude that India had been involved.

Reports said the US spy agencies did not have prior infor-
mation or evidence on the killing of the Khalistani leader on
June 18, but after Nijjar’s death the agencies got wind of the
involvement of India.

The alleged involvement of the India has shocked officials
in Washington. While democratic countries conduct targeted
killings in unstable countries or regions and the spy services
of more authoritarian governments — namely Russia — or-
chestrate assassinations anywhere they choose, it is unusual
for a democratic country to conduct a lethal covert action in
another democracy, the NYT said.

A Canadian government official confirmed that Ottawa
had received intelligence from multiple countries, indicating
the involvement of the Five Eyes — an intelligence gathering
network involving the US, UK, Canada, Australia and New
Zealand.

Vikas in motion: 9 more...

Governors, chief ministers, Union ministers and elected rep-
resentatives were present at the nine railway stations from
where the indigenously built semi-high speed trains were
flagged off. The trains stopped at various stations where they
were welcomed by enthusiastic school children and hoards
of people with elected representatives addressing functions
en route. These will be the fastest trains along their routes of
operation and will help save considerable time of the passen-
gers, official sources said.

“Indian Railways is the most trusted co-passenger of In-
dia’s poor and middle-class people. The number of people
who travel in the railways in one day is more than the popu-
lation of many countries,” Modi said.

NASA mission returns...

“This is just amazing. It can be in the movies, but this is real-
ity” Scientists estimate the capsule holds at least a cup of
rubble from the carbon-rich asteroid known as Bennu.

Japan, the only other country to bring back asteroid sam-
ples, gathered about a teaspoon in a pair of missions.

Prof. Neil Bowles of the University of Oxford, who is
among the scientists who will be studying the samples, said:
“Really excited for the next steps, getting the sample capsule
safe in the clean room at Johnson Space Center and then see-
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ing what is inside. So much new science to come!

‘South finds a voice...

Jaishankar further said that with a couple of months of In-
dia's G20 Presidency still left before Brazil assumes the pres-
idency in December 2023, “we will get hopefully something
moving on the reform of international financial institu-
tions.”

Jaishankar added that among the main issues that are
troubling the world are debts, SDG (Sustainable
Development Goal) resourcing, climate action resourcing,
digital access, nutrition and gender.

For CR, overhead snags...

According to the CR, the OHE of a railway network is vital
for the safe and efficient operation of trains. “Among the
most critical aspects of railway infrastructure is
maintaining standard OHE parameters, especially at points
and crossings.

Deviations in these parameters have historically caused is-
sues like pantograph entanglements, leading to significant
disruptions in traffic flow. Traditionally, inspecting these
critical areas required the use of traffic and power blocks,
which often resulted in service delays,” the official said.

The Mumbai division of the CR is the busiest division in
India, with 1810 suburban and 250 mail/express services,
spanning 555 kilometres and four to six lines on the CSMT-
Kalyan Section and two lines in other sections. A three-hour
night block margin is available on each line individually; so a
block margin for routine maintenance is available. But
crossovers and turnouts involve two-three lines and need a
combined block of two lines, which is hardly an hour long
and is insufficient, given the difference in the movement tim-
ing patterns of Up and Down trains.

“Ensuring the maintenance of crossovers and turnouts,
which involve joints of 2-3 lines, has been a logistical chal-
lenge. The limited availability of block time for routine main-
tenance compounded these issues. This made it clear that in-
novative solutions were needed to address the evolving de-
mands of the railway network,” added officials.

Asked about the benefits of the OHE measurement gauge,
an official said, “It provides accurate mapping of mainline
and contact wire height and stagger, along with GPS facility
for precise tracking. Critical readings can be taken without
any physical contact, ensuring safety and reliability.”

“One of the most significant advantages is that it elimi-
nates the need for traffic and power blocks, allowing inspec-
tions to occur without service disruptions,” said officials,
adding that only one or two staffers are needed to checking
the OHE in this system, thereby reducing labour costs. Apart
from that, each location takes just five to 10 minutes for meas-
urement, ensuring minimal disruption. It is cost-effective
too, with each gauge only costing up to Rs 1.2 lakh,” the offi-
cial explained.

“The Central Railway is committed to leveraging cutting-
edge technology and in-house expertise to enhance safety; ef-
ficiency, and reliability across the network. The OHE Meas-
urement Gauge represents a significant step forward in
achieving these goals,” said Shivraj Manaspure, chief public
relations officer, CR.

Will stop schemes breeding corruption: Kamal Nath

BHOPAL: The Congress will stop those schemes
launched by the BJP that breed corruption after
returning to power in MP, said party state president
Kamal Nath on Sunday, a day after CM Shivraj Singh

Chouhan accused him of discontinuing welfare
programmes. “We are going to stop the schemes
(launched by the BJP) that are breeding corruption.
We did that in the past,” Nath told reporters here.

Set up helpline for NRIs,
pupils: Punjab BJP to Centre

RAJESH MOUDGIL / CHANDIGARH

While the Punjab BJP has
urged the external affairs
minister S Jaishankar to set
up a helpline for the Indian
students and NRIs in the
wake of strained ties between
Ottawa and New Delhi, an-
other opposition party Shiro-
mani Akali Dal (SAD) has
urged the Central govern-
ment to redress Punjabis con-
cerns at the earliest.

Punjab BJP chief Sunil
Jakhar Jakhar has urged the
Centre to immediately start a
helpline to address the con-
cerns of the NRIs and stu-
dents in Canada, and also list
out various steps being taken
by the Centre for them.

Stating that Punjabis
formed the biggest chunk re-

siding in Canada, Jakhar
held that it would go a long
way in assuaging the sense of
anxiety and panic among
them. Jakhar held that since
most of the NRIs living in
Canada frequented their fam-
ilies in India during this time,
they were anxious about the
ongoing diplomatic standoff
between the two countries.

Jakhar also said that be-
sides a dedicated Helpline
number for the NRIs and stu-
dents, a WhatsApp number
should also be released for the
students aspiring to go
abroad to get in touch with
authorities for guidance.

Meanwhile, the SAD chief
Sukhbir Badal also asked the
Centre to redress concerns of
Punjabis amidst the India-
Canada stand-off.

Stating that Punjabis were
the worst sufferers of the
diplomatic stand-off between
India and Canada, Sukhbir
urged the Central govern-
ment to redress their con-
cerns at the earliest.

The SAD president said the
suspension of visa facilities
by India had deeply impacted
Punjabis, many of whom
were stranded in Canada.
“Many of our brethren need
to return to their homeland
immediately but are unable
to do so0”, he said and added
that “We are gravely con-
cerned about the travel re-
strictions which are impact-
ing Punjabis as well as appre-
hensions of youth that the on-
going crisis will affect their
future. The issue should be re-
dressed at the earliest”.

Sound of jets take
people by surprise

FPJ NEWS SERVICE / BHOPAL

Forty fighter planes landed at
Raja Bhoj Airport on Sunday
to participate in multi-air-
craft fly past over Upper Lake
to mark the 91st anniversary
of Air Force. Roaring sounds
of the fighter planes
hovering over the Bhopal’s
Upper Lake on Sunday took
people by surprise. People on
VIP Road, Lake View Road
were amazed to see fighter
planes over the city skyline.

Director Airport Ramji
Awasthi told FPJ, “Around 40
planes landed at Bhopal for
the flypast to be organised on
September 30 to celebrate the
Air Force 91st anniversary.
All arrangements have been
made for the event.” The full
dress rehearsal for the fly
past will be held on Sep 28.
The practice for the show will
be held on Sep 26-27.

PM to address BJP Karyakarta
Mahakumbh today

10 lakh workers to turn up at function

FPJ NEWS SERVICE / BHOPAL

Prime Minister Narendra
Modi will address BJP
Karyakarta Mahakumbh at
Jamboree ground here on
Monday. The mega conven-
tion of BJP workers will
mark the culmination of five
Jan Ashirwad Yatras taken
out by BJP. They were taken
out from different places of
state with an aim toreach out
to masses, inform them
about the state government’s
achievements and thus get
public support.

State BJP leadership has
claimed that 10 lakh party
workers would attend the
party's convention, which
will be one of the biggest
programmes to be held in
the run up to the Assembly

election.

During the programme,
Prime Minister Narendra
Modi will give guidance and
mantra of success for up-
coming Assembly election.
All the state-level senior lead-
ers will be present at the pro-
gramme, which is being held
on the birth anniversary of
one of Jan Sangh founders
Pandit Deendayal Upad-
hyaya.

This will be the second vis-
it of the PM in September. A
week before, he had gone to
Bina to lay the foundation
stone of the PetroChemical
Complex.

As for the mega conven-
tion, BJP workers have come
from across the state. Local
BJP workers have made lodg-
ing arrangements for them.

Family refuses
to cremate
‘killed’ UP doc

SULTANPUR (UP): A day af-
ter a 53-year-old doctor was
allegedly beaten to death
here, his family members on
Sunday said they would cre-
mate the body only after
Chief Minister Yogi
Adityanath visited them.

Ghanshyam Tripathi, the
deceased, was posted in the
Jaisinghpur Community
Health Centre. He died after
allegedly being thrashed by a
few people over a land
dispute in the Kotwali area
here on Saturday.

Following the decision of
Tripathi's family to not cre-
mate him, a huge police force
has been deployed near his
house in Sakhauli Kalan vil-
lage in the Lambhua tehsil.

Superintendent of Police
Somen Barma on Sunday
told reporters that the doctor
had purchased a land parcel
from Ajay Narayan Singh,
the main accused in the mur-
der case.

“The accused were de-
manding more money and
were not giving the posses-
sion of the land to the
doctor,” Barma said.

PUBLIC NOTICE

My client Mrs. RADHA DEVENDRA
SHARMA has decidedto SALE her owned
residential premises to prospective
purchaser , more particularly described in
the schedule hereinunder as

SCHEDULE OF PROPERTY

Block No 137/228 Saraswati Chowk,
Mulund Colony, Mulund (w) Mumbai 82-
Any one who has any claim or interestin the
said PROPERTY or any part and any
portion thereof whether by way of
mortgage, charge, lien, transfer, sale,
alienation, exchange, gift, or otherwise are
hereby required to forthwith intimate the
same in writing in duplicate to the under
mentioned Advocate at his office situated at
130/180C,Hindustan Chowk , Near Police
Chowky Mulund Colony Mulund (W)
Mumbai 82 Within 15 days of the
publication hereof ,failing which all such
claims of interest will be deemed to have
been waived and/or surrendered and /or
relinquished and in future no claim
whatsoever on the said Property will be
entertained

Sd/
Place : Mumbai J G SHARMA
Date : 25.09.2023 (ADVOCATE )

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SKIL SHIPYARD HOLDINGS PRIVATE LIMITED
OPERATING IN CONSTRUCTION AND
INFRASTRUCTURE INDUSTRY AT MUMBAI
Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

PUBLIC NOTICE

We M/s. Sugam Estates & Trading Pvt. Ltd. having right and authority to develop the
property at C.S. No.155A/10 of Matunga Division in “G/N” bearing Cess No.FN-7121
(4-A) & FN-7121 (4AA) situated at Dr. Baba Saheb Ambedkar Road, Dadar, Mumbai

PUBLIC NOTICE

Notice is hereby

in the Schedule hereunder.

iven that | om Investigatin
owned by M/S. STARWIN APPARTMENT PRIVATE LIMITED more particularly described

title of the following Property

400 014 under Reg. 33(7) of DCPR 2034 for the property known as “Ram Niwas” within
Registration District of Mumbai City hereby notify that the following is the list of the
tenants/occupants of the structure on the said property.

E- TENDER NOTICE Dated:- 20.09.2023

Dy. Chief Engineer / workshop / Jhansi for and behalf of President of India
invites " Open Tender” through On Line (E-Tendering ) for the following work.

Any person having ony claim ogainst the said Property by way of sale, exchange,
mortgoge, gift, trust, charges, maintenance, inheritance, possession, lease, lien
or otherwise is hereby requested to make the some known in writing olong with
documentary evidence to the undersigned within 14 days from this notice failing

amount already paid will be forfeited (including EMD) and the property will be again put to sale.

tender/Auction, the decision of AO of [IFL-HFL will be final.

. AOreserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dispute in

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002

Digitally signed by

Mahesh D. Sahasrabuddhe,
Advocate

Office: 4, Madhu-Malati CHS. Ltd.,
State Bank Lane, Opp. Deodhar

Place :

Raigad Date : 25-Sep-2023

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of Tender/Auction,
failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.
Sd/-Authorised Officer, IIFL Home Finance Limited

Hospital, Naupada, Thane West,
400602 Office No.: +91-8779416129
Email: mahesh@sbuddhe.net

Sr. Name of Tenant/s Name of Occupant/s |Floor | Room/ hich th Ial f h i Il be d d to hove b ved
RELEVANT PARTICULARS : whic e cloim of such person/s wi eemed 10 nhave Deen walve
1IN fth o debt SKIL Shiovard Holdings Private Limited No. - - . Unit No. Description of Work E-Tender Approx. Cost Earnest fabandoned or given up and the same shall not be entertained thereafter
. |Name of the corporate debtor Ipyard Holdings Private Limite 1 |i- Prakash Prabhudas Doshi i. Prakash Prabhudas Doshi Gr. 1 No. (Rs.) Money (Rs.) Schedule of the Property
CIN - U45203MH2005PTC155377 ii Ramesh Jayantilal Doshi ii. Ramesh Jayantilal Doshi 3029968.00 50600/ Residential Flot No.4403 admeasuring about 1052 sq. ft. corpet area as per
2. [Address of the registered office SKIL House 209 Bank Street Cross Lane iii Amit Pranlal Doshi iii. Amit Pranlal Doshi Zone No. 2 C-I Annual | pyCE- 0 - - Agreement and 1092 sq. ft. corpet oreo as per maintenance bill on the 44th floor
Fort Mumbai 400023 iv. Abhay Suresh Doshi, iv. Abhay Suresh Doshi, Sectional Contract for | jigw. | Rs: Thirty lakh Twenty along with exclusive right to use 2[Twa| cor parking spaces in the building known
3. |URL of website NA v._Ashish Suresh Doshi v. Ashish Suresh Doshi - repair & maintenance, 57 nine thousand Nine os ALLURA B Wing in the project known os LODHA PARK constructed on land
4. | Details of place where majority of fixed | Maharashtra 2 i 'gz:‘i)t'H";irl';T'DT;?' ; gz:‘i’t'HH:i'I'ﬁ'Di‘;?' 2 whitewashing, colour hundred Sixty eight only. bearing C.S. No.464 of Lower Parel Division situated ot Senopati Bupat Marg,
assets are located i Vi i i i Vi i i washing, distempering, painting, polishing, & varnishing of Rail Coach| [LowerParel. Mumbai 400 013 Advocate Niyati Shah
5 [Installed ity of mai ducts/senvi NA iii. Vinay Harilal Doshi iii. Vinay Harilal Doshi Dated this 25th day of September 2023 1 " Harshit Shah A iat ]
- {Installed capacily Of main products/services | 1. iv. Abhay Suresh Doshi iv. Abhay Suresh Doshi Naveenikaran Karkhana Jhansi in the jurisdiction of SSE/Works/RCNK under | | o ©" e ¥ P C/0 Rars an Associotes,
6. | Quantity and value of main products/ | Nil v. Ashish Suresh Doshi v. _Ashish Suresh Doshi Dy. CE/Workshop/ JHS for the year 2024. "ot N E: hdshah22@gmail.com
services sold in last financial year 3 |Jayshree Ramniklal Doshi Jayshree Ramnikial Doshi = A 604 West View Heights,220 Bhalchandra Rood MatungolE] Mumbai 400013
7. | Number of employees/ workmen Nil 4 |Nautam Motilal Mehta Nautam Motilal Mehta T 3 Cost of Tender Form Rs.:- NIL, Date of Closing of tender:-20.10.2023 at
8. | Further details including last available | Details/Information can be sought by writing an 5 |i- Ramesh Jayantilal Doshi i. Ramesh Jayantilal Doshi | 2 4 15:00 hrs, Date of Completion/period from issue acceptance letter:- 12
financial statements (with schedules) of | email to the Resolution Professional at . :"D T:giﬂ::g’::;“z‘stzZ'h(iHUF) :"R;T::T:f:ggig’:ggxr) - i Months. E-Tender on line can be submitted up to 15.00 hrs. on 20.10.2023. For
i i cirp.skilshipyard@gmail.com . : i isai i i i ;
:ijt’ yefars, ||§15 OfoetdltOTSi fe'fe;/ham p-skilshipyard@g ii.Prakash Prabhudas Doshi ii. Prakash Prabhudas Doshi full details and submission of bid please see the Indian Railways website
pfoizsgfasrg :\Zﬂ;ﬂ‘e?ﬁ‘{?” s otthe iii. Satish Prabhudas Doshi iii. Satish Prabhudas Doshi www.ireps.gov.in. 1536/23 (D)
. S . . . 7 |Arvind Madhukar Argikar Arvind Madhukar Argikar 20 5 p PRTR— . .
9. | Eligivility for resolution applicants under | The eligibiliy criteria is mentioned in detailed 3 [7.Dinesh Prabhudas Doshi i Dinesh Prabhudas Doshi | 3 5 (] North centralrailways @ www.ncrindianaiways.govin &) @northoentralaitway [XX] @ CPRONCR
section 25(2)(h) of the Code is available at| Invitation for Expression of Interest to submit ii. Prakash Prabhudas Doshi ii. Prakash Prabhudas Doshi
Resolution Plan (s) (‘Invitation”) | liii. Satish Prabhudas Doshi iiii. Satish Prabhudas Doshi
10. Ibasttdz;tgforrefceipt pfexpﬁs:iofn of interest ;8: 8c:otger, gggg 9 i rgs:%rHHa_rlilelalDDoihi i. Igs:t')trHHa;ilelllDDoihi 37 7 OFFICE OF THE CHIEF ENGINEER (BUILDING)
11.| Date of issue of provisional list 0 ctober, ii. Rohit Harilal Doshi ii. Rohit Harilal Doshi
prospective resolution applicants iii. Vinay Harilal Doshi iii.Vinay Harilal Doshi PW_D OoLD '_)A_LASIYA IND_ORE
12.| Last date for submission of objections to 25" October, 2023 iv. Abhay Suresh Doshi iv.Abhay Suresh Doshi Email:- apdpiuindore @gmail.com
provisional lst v._Ashish Suresh Doshi v. Ashish Suresh Doshi S. NO. /F-3/2023/Gen/Chif eng.(building)/NIT-16/2665 Indore Date :- 22/09/23
13.| Process email id to submit EOI cirp.skilshipyard@gmail.com 10 [i. Ramesh Jayantilal Doshi i. Ramesh Jayantilal Doshi | 4" 8 ) " ) 9-( 9) . o . X R .
ii. Ramesh Jayantilal Doshi (HUF) |ii.Ramesh Jayantilal Doshi (HUF) Online percentage rate bids for the following works are invited (SOR w.e.f. 15.09.2022) from Registered Constractors and Firms of repute fulfilling registration
Notes: o ) ) ) 11 |i. Amit Pranial Doshi i. Amit Pranfal Doshi an 9 criteria Interested bidders can view the detailed NIT-16/2023 on the website http://mptenders.gov.in. The Bid Document can purchased only online. For
1.*The above time lines are subject to the approval of the CIRP period by a further period of iii. Jayshriben Ramniklal Doshi  |ii. Jayshriben Ramniklal Doshi Amendment to NIT, if any, would be published on website only, and not is newepaper.
90 days pursuant to order of the Hon'ble NCLT, Mumbai Bench for such extension. iii. Ritu Umesh Shah iii. Ritu Umesh Shah "
2.The CIRP of the Corporate Debtor was initiated on 9" May, 2023.Hence, the Form G was iv. Jash Bhavin Desai minor iv. Jash Bhavin Desai minor s PAC i EMD Cost of P T_m:jef
published on 8" July, 2023. Further, the form G has now been published on 25" September,2023. through Bhavin Desai through Bhavin Desai N(; Tender No. Name of Work District Lac;n in Rs Document c::‘(]"tig:‘
3.The Resolution Professional (‘RP")/ Committee of Creditors (“COC”) shall have discretion to v. Meghna Rajnikant Doshi v. Meghna Rajnikant Doshi . I inRs |G Mgnths
change the criteria for the EOl atany point of time. 12 Malti Ramakant Pansare i. Nayan Ramakant Pansare Gr. [out
4.The RP/ COC reserves the right to cancel or modify the process/ application without assigning ii. Nitin Ramakant Pansare house 1 2 3 4 5 6 7 8
any reason and without any liability whatsoever. i __|iii. Vinay Ramakant Pansare 1 | 2023_PWPIU | CONSTRUCTION OF BUILDING PROJECT OF CM. RISE SCHOOL AT PATI | Barwani |2583.67 [12,91,835| 50,000 18
5.Detailed invitation for expression of interest specifying criteria, ineligibility norms under Section Any party or person having any objection or adverse claim in respect of tenancy/occupancy as set 303659 _1 | DIST. BARWANI OF M.P.
29Aof Code etc.can be requested through email on cirp.skilshipyard@gmail.com out in the list above may forward the same to us along with supporting evidence at the address .
Sdl- mentioned below within 15 days. If no valid objection is received the list will be treated as final. 2 2%20%—(52?”:;” gggv%;n?gg?gAg\fVA?ﬂ?%Elui PROJECT OF CM. RISE SCHOOL AT | Barwani |2705.36|13,52,680| 50,000 18
Date: 25.09.2023 . _ . P
‘ ) Abhijit Gokhale M/s. Sugam Estates & Trading Pvt. Ltd.
Place: Mumbai Resolution Professional Address: 5, Parekh Apartment, N.S.S. Road, Asalpha, Ghatkopar (W), Mumbai-400084 3 | 2023_PWPIU | CONSTRUCTION OF GOVT. HIGH SCHOOL BUILDING AT MAHAL GULARA |Burhanpur| 120.95 | 1,20,960 | 12,500 10
Registration No.: IBBI/IPA-002/IP-N00964/2020-2021/13092 303563_1 | DISTRICT BURHANPUR (MP)
Registered Address of the Resolution Professional: A/1903, 19th Floor, N L Aryavarta, 4 | 2023_PWPIU | Construction of Govt Model School Building at Kalyanpura district Jnabua Under | Jhabua |3182.42|15,91,210| 50,000 18
N L Complex, Dahisar East, Op. Anand Nagar,Mumbai - 400068 NOTICE . 303966_1 CM Rise Scheme
for SKIL Shipyard Holdings Private Limited MR e O o AN DA AHont 5 | 2023_PWPIU | External Electrification Works Zonal Works in Various building Under Public Works | Jhabua | 103.00 | 1,03,000 | 12,500 6
owned one Flat No.13, Mahdu-Malati 303423_1 Department Building JHABUA MP
Public Notice For E-Auction For Sale Of Inmovable Properties SES Ltﬁd.é hGO||<hE;\|le Rc()jad, Tt’:lear 6 | 2023_PWPIU | CONSTRUCTION OF NERW COLLECTORATE OFFICE BUILDING AT DHAR Dhar |2542.88|12,71,440| 50,000 24
Sale of Immovable property morlgageg to lIFL Home Fir}ance Limited (Formerlygf?own as India Infoline ngsing fFinance Ltd.) (IFL-HFL) Corporate Office at V?Igvsvta ! 10 6:66)20 Ypuriﬁ??egy by ?\?rﬁ _303777_1 | DIST DHAR M.P.
Plot No. 98, Udyog Vihar, Phase-IV, Gurgaon-122015 (Haryana) and Branch Office at:- " IFL House, Sun Infotech Park Road No. 16V, Plot No.B-23 , - 3
Thane Industrial Area, Wagle Estate, Thane - 400604" under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security | | from M/S. DELUXE ENTERPRISES 7 | 2023_PWPIU | CONSTRUCTION OF LAW COLLAGE BUILDING AT DHAR DIST DHAR M.P. Dhar | 748.34 | 7,48,340 | 20,000 12
Interest Act, 2002(hereinafter “Act’). Whereas the Auhorized Officer (“AQ”) of IIFL-HFL had taken the possession of the following property/ies pursuant to the b);fa?] Agree(rjn?nt (tjated 1‘4 A%f" 1_?E4 303767_1
notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS which was duly stamped under The 16
AND WITHOUT RECOURSE BASIS” for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the Amnesty Scheme 2004 along with 8 2%2()%1|;\8VF31|U g%T%TE#SEgysﬁ::oossTTE’Eﬁ‘:nyglE(iANM(ESUa ll-'rYllgé)‘IF\valﬁEcg?\jglEGAJgETION Indore | 1263.41110,00,000| 30,000
website: www.iiflonehome.com. execution of Deed of Declaration on -
Borrower(s)/ D TNot Descrinti ; - 07 June 2005 registered on 09 June 2 NOS I TYPE MULTISTOREY TWIN CONFIGURATION 4 NOS WITH SIDE
emand Notice escription of the Inmovable | Date of Symbolic F Reserve Price DEVLOPMENT AT SANWER DIST INDORE MP
Co-Borrower(s)/ Date and Amount property/ S d Asset 27-Nov-2018 Rs.  7,72,42,000- (Rupess 2023 at Sr. No. TNN5-4582-2005.
Guarantor(s) 27-Aug-2018 Rs. 2,37,41,093- | All that part and parcelof the [Total Outstanding Sevencrl)re‘Se’ventyTwo Lakh My client has informed me that 9 | 2023_PWPIU | CONSTRUCTION OF 03 LAB AND 04 ADDITIONAL ROOM IN GOVT. HIGHER | Khandwa | 101.66 | 1,01,660 | 12,500 10
E)le James Paskal | (Rupees Two crores Thirty Seven | property bearing Plot No.316, [ As On Date 01-Sep-2023 | Forty Two Thousand Only) thed Qgr%imzﬂtf%ateld 1? AFZ’I'”t 1d98‘71 303645_1 | SECONDARY SCHOOL BHAKRARA DISTRICT KHANDWA (M.P)
silva Lakh Forty One Thousand Ninety | 1A/2, Sai Sparsh, Panvel _— ] and the Deed of Declaration date
2. Mrs. Reeta J.Dsiva ThreeO:I\{/) y Station Rozd, Panvel, Rs. 82,90,971/- Earnest Money Deposit (EMD) June 2005 has been misplaced and 10 | 2023_PWPIU | CONSTRUCTION OF GOVT. HIGH SCHOOL BUILDING AT REHATIYA | Khandwa | 120.96 | 1,20,960 | 12,500 10
3.Mr.Sanjay Vasant [ BidIncrease Amount | Dist Raigad, Maharashtra’ (Rupees Eighty Two Lakh ['o¢ 77 94 200/- (Rupees Seventy not traceable even after reasonable 303700_1 DISTRICT KHANDWA (MP)
e v Realtors | s, 7,50,0001 (Rupoes Sevan | 410206. (Area AdMeasuring: | [jroy's d”ggj:g:’y Nne | Seven Lakh Twenty Four search. The said documents were [ast 11 | 2023_PWPIU | CONSTRUCTION OF 03 LAB AND 04 ADDITIONAL ROOM IN GOVT. HIGHER | Khandwa | 101.66 | 1,01,660 | 12,500 10
(Prospect No.721277) | Lakh Fifty Thousand Only) 16092 Sq.ft) Only) Thousand Two Hundred Only) 2823 eat agomyoi??)B F?R/l My L(l:ﬁgﬁt 303671_1 SECONDARY SCHOOL BHOGANWA DISTRICT KHANDWA
Date of Inspection of property [ EMD Last Date [ Date/ Time of E-Auction has lodged a complaint with Naupada, 12 | 2023_PWPIU | CONSTRUCTION OF GOVT. HIGH SCHOOL BUILDING AT FEFRI SARKAR | Khandwa | 120.96 | 1,20,960 | 12,500 10
03-Nov-2023 1100 hrs -1400 hrs | 06-Nov-2023 till 5 pm. | 08-Nov-2023 1100 hrs.-1300 hrs. ,\Pﬂ‘i’é'scii Sgé'oirs‘i;’;\?g? ;5“‘3%2"5%%?2&’ 303685_1 | DISTRICT KHANDWA (MP)
Mode Of Payment :- EMD payments are to be made vide online mode only. To make payments you have to visit https://www. iiflonehome.com and pay 16 Seglemger 2023, 13 | 2023_PWPIU | CONSTRUCTION OF 03 LAB AND 04 ADDITIONAL ROOM IN GOVT. HIGHER | Khandwa | 101.66 | 1,01,660 | 12,500 10
through link available for the property/ Secured Asset only. o } ) ; i Hence by this .notice any and 303679_1 SECONDARY SCHOOL KHAIGAON DISTRICT KHANDWA
Note::Paymentlmkforeachproperty/SecqredAsset |sd|ﬁerent.EnsureyouareusmghnkoflhepropenylSecuredAgset youmtendtobuywdep.ubhcauctlon. all those who ma find’ or come 14 | 2023_PWPIU | CONSTRUCTION OF CM RISE HIGHER SECONDARY SCHOOL BUILDING AT | Khargone | 3080.56 | 15,40,280| 50,000 18
For balance pa - y
yment, upon successful bid, has to pay through RTGS/NEFT. The accounts details are as follows: a) Name of the Account:- IIFL Home the d ts d ibed 303475 1 BADWAHA DISTRICT KHARGONE (MP
Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c) Account No:-9902879xxxxx followed by Prospect Number, d) IFSC Code:- ﬁcro_ss bel N ocEmeg S "ezcrl © — (MP)
SCBL0036001, ¢) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001. aﬁziel?eqiggezreto ec';z Ii{’,ecra tﬁe ”5;3 15 | 2023_PWPIU | CONSTRUCTION OF 250 SEATED (2 SEATER ROOM) BUILDING Ujjain | 944.35 | 9,44,350 | 20,000 18
Terms and Conditions:- documents to the undersigned. 303436_1 BABU JAGJEEVANRAM GIRLS HOSTEL, FOR SC WELFARE
1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://www. iiflonehome.com, well in MISSING DOCUMENTS DEPARTMENT AT UJJAIN IN M.P
advance and has to create the login account, login ID and password. Intending bidders have to submit/ send their “Tender FORM along with the payment 1) Agreement dated 14 April 1974 16 | 2023_PWPIU | Providing And Fixing of Godrej Interio Furniture For Tapp Tehsil/ Sub Tehsil/ | Ratlam | 171.28 | 1,71,290 | 12,500 6
details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Offce. executed between MR. VINAYAK 304018_1 | Composite Tehsi Building In District Ratlam (M.P.)
2. The bidders shallimprove their offer in multiple of amount mentioned under the column “Bid Increase Amount”. In case bid is placed in the last 5 minutes of RAMCHANDRA ATRE and M/S — - — ——
the closing time of the auction, the closing time will automatically get extended for 5 minutes. DELUXE ENTERPRISES for flat 17 | 2023_PWPIU | Construction of Integrated Sports Complex At Banjali (Ratlam) District Ratlam | Ratlam | 559.64 | 5,59,640 | 20,000 10
3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the A and the No.13, Madhu-Malati CHS. Ltd., 303963_1 (M.P)
l;izrgﬁzgznogfetgfepzyn?emn?unt within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the Gol':(haﬂe NRoad, Ne—ﬁ: Bhav%wati 18 | 2023_PWPIU | BALANCE, MAINTENANCE, MINOR AND UNDER P.G. WORKS OF PWD | Ratlam | 199.00 | 1,99,000 | 12,500 12
4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, land 280882’ aupada, ane est, 303632_1 (BUILDING) RATLAM DISTT. RATLAM INCLUDING INTERNAL AND EXTERNAL
and all otherincidental costs, charges including all taxes and rates outgoings relating to the property. 2) Deed of Declaration dated 07 J ELECTRIFICATION (M.P)
5. Bidders are advised to go through the website https: /lwww.iiflonehome.com and https:/iwww.iifl I I perties-for-auction for 22)05% 0 tec dar?) |onM'g € VIN AYURE (Key Date) :-
detailed terms and conditions of auction sale & auction application form before submitting their Bids for taking partin the e- auctlonsa\e proceedings. RAMCS);\eI\(I:BlgAAT){?E d istered 1 yD . tD load/Sale Start Dat 02.09.2023
6. Fordetails, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:- auction.hi@iifl.com, Support 09 J 2023 at San Nregl_?’\‘e’\rles . locumen' f)wn oad/sale otart Date - Dod
Helpline Numbers:@7291981124/25/26. 2282 o ogge at or. No. - 2. Bid Submission Start Date - 04.09.2023
7. Forany query related to Property details, Inspection of Property and Online bid etc. call lIFL HFL toll free no. 1800 2672 499 from 09:30 hrs to 18:00 hrs - : 3. Bid Submission End Date - 29.09.2023
between Monday to Friday or write to email:- auction.hi@iifl.com 3) Registration Receipt No. 4868 4. Bid Opening Date - 03.10.2023
8. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical dated 09 June 2005 for Registration Sd/-
possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances. No. TNN5-04582-2005 Chief Engineer (Building)
9. Furtherthe notice is hereby given to the Borrower/s, thatin case they fail to collect the above said articles same shall be sold in accordance with Law. Dated this 24t day of Sept. 2023
A > " e " " ) G 20137/23 PWD Zone Indore
10. In case of defaultin payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and the




